IN THE HIGH COURT OF

ORISSA, CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :21-08-2026
Date 21.08.2026

1 162363/2026|21.08.2026 giég;;2o26 S MOHARANA GENERAL ggngogfgé giiECH_6 ég?at
2 162395/2026(21.08.2026 223352626 R K SARANGI GENERAL ggngogfgi é;?at
3 62004/2026|21.08.2026 §%§;2025 P.K.BARIK C.0. EESZngEfé ég?at
4 62005/2026|21.08.2026 | -o MO0 | K.BEHERA c.o. §§ER§ Spoer oty [XININAL éifif
5  62006/2026|21.08.2026 f?g;gé;S AS PAUL c.o. ;g?Rg ggggfogffé éifi?
OLD
6 |62007/2026(21.08.2026 g§§>§é£6 AS PAUL c.o. §§?RT ggggfogffé M.J.C §§?2?
7 162008/2026|21.08.2026 ?23?5;626 iiﬁgiDRA NATH 1o 0. §§?RT ggngogffé éif2§
8  62009/2026(21.08.2026 222352626 G SAHOO c.o. Eg?RT ggggfogffé BAIL-1 éifat
17 15)
9  |62010/2026(21.08.2026 ??2?52626 SR SAHOO c.o. ;g?Rg ggngogffé éiﬁat
OLD 15)
10 [62011/2026(21.08.2026 223?52626 SR SAHOO c.o. EggRg Sgngogfié BATL-1 éifgf
11 162012/2026|21.08.2026 22?53;026 ;iiﬁ?TA KUMAR 0 0. §§ER§ ggggfogfgé BATL-2 éifgf
12 162013/2026|21.08.2026 ¥g£22;2026 T.BAG c.o. ;g?Rf ggngogfgé giiECH—6 %E?at
13 |62014/2026[21.08.2026 222?3;026 SK AHESAN c.o. ;g?Rf Séngogfgé %E?at




COURT (Seat
WP (C) - Order Dtd. |WRIT _
14 162024/2026(21.08.2026 24101/2026 P K. JENA NO. 2 9999-12-31 |BRANCH-5 No
OLD 21)
(Seat
CMP- COURT |Order Dtd.
15 62027/2026/21.08.2026 956/2026 A.S.PATRA NO. 6 12026-09-11 gi;
(Seat
CMP- COURT Order Dtd.
16 162028/2026/21.08.2026 946/2026 M.M.NAYAK NO. 612026-09-10 gi;
(Seat
CRLMP- COURT |Order Dtd.
17 162029/2026/21.08.2026 1031/2026 K.K.PAHIL NO. 6 12026-08-17 gi;
(Seat
CRLMC- COURT |Order Dtd.
18 62030/2026 21.08.2026 |50 7 g, |S.SUBHADARSHINI NO. & |2026-08-18 1;2)—
(Seat
CRLMC- COURT |Order Dtd.
19 162032/2026/21.08.2026 2827/2026 P.R.SINGH NO. 6 12026-08-18 gi;
(Seat
ABLAPL- COURT Order Dtd.
20 62033/20261/21.08.2026 3974/2026 PINKY JENA NO. 6 12026-08-19 BATIL-1 Tg;
COURT (Seat
ABLAPL- Order Dtd.
21 162034/2026|21.08.2026 (oY) oo A-K.RANA NO. o cl10_g5 |[BAIL-2 No-
17 10)
(Seat
CRLMC- COURT |Order Dtd.
22 162035/20261(21.08.2026 137/2026 P.R.SINGH NO. 6 19999-12-31 Tg;
(Seat
ABLAPL- COURT |Order Dtd.
23 162036/20261(21.08.2026 9569/2026 GR PATRA NO. 6 12026-08-19 Tg;
(Seat
ABLAPL- COURT |Order Dtd.
24 162038/20261(21.08.2026 9568/2026 PR SINGH NO. 6 12026-08-19 Tg;
(Seat
ABLAPL- COURT Order Dtd.
25 162039/20261(21.08.2026 9531/2026 N.K.ROUT NO. 6 12026-08-19 Tg;
COURT (Seat
CRLMC- DILLIP KUMAR Order Dtd.
26 162040/20261(21.08.2026 3628/2024 |SAHOO NO. 5026-09-30 No-
15 10)
COURT (Seat
ABLAPL- Order Dtd.
27 162041/20261(21.08.2026 9564 /2026 B R MOHANTY NO. 2026-08-19 No-
15 10)
COURT (Seat
ABLAPL- Order Dtd.
28 162042/20261(21.08.2026 9567/2026 A MOHANTY NO. 2026-08-19 No-
15 10)
COURT (Seat
ABLAPL- Order Dtd.
29 162043/20261(21.08.2026 9528/2026 M.R.SAHOO NO. 2026-08-19 No-
15 10)
COURT (Seat
ABLAPL- RAKESH KUMAR Order Dtd.
30 162044/2026/21.08.2026 9560/2026 |ROUTRAY Tg. 2026-08-19 BAIL-1 28;
COURT (Seat
CRLMC- Order Dtd.
31 162045/2026/21.08.2026 2543/2026 B.DALAI ggb 2 9999-12-31 28;




COURT (Seat
ABLAPL- Order Dtd.
32 162047/2026/21.08.2026 9527/2026 D.K.SAHOO NO. 2 5026-08-19 BAIL-1 No-
OLD 15)
COURT (Seat
CRLMC- Order Dtd.
33 162048/2026/21.08.2026 2484/2026 M.MOHANTY NO. 2 5026-08-18 No-
OLD 15)
COURT (Seat
CRLMC- Order Dtd.
34 162049/2026/21.08.2026 2826/2026 B.R.SETHI NO. 2 9999-12-31 No-
OLD 15)
COURT (Seat
ABLAPL- Order Dtd.
35 162050/2026/21.08.2026 9558/2026 SK BEHERA NO. 2026-08-19 BAIL-1 No-
17 20)
COURT (Seat
ABLAPL- Order Dtd.
36 |62051/202621.08.2026 oo npo . M.R.SRHOO NO. 15 026-08-19 No-
17 20)
COURT (Seat
ABLAPL- Order Dtd.
37 162053/2026/21.08.2026 9557/2026 D SAMAL NO. 2026-08-19 No-
17 20)
COURT (Seat
CRLMC- Order Dtd.
38 162054/20261(21.08.2026 2777/2026 D.K.BEHERA NO. 2 9999-12-31 No-
OLD 20)
COURT
ABLAPL- Order Dtd. _ (Seat
39 162055/2026|21.08.2026 |00 00, |J-N.MOHANTY Tg 2026-09-0g |PAIL-1 No-5)
COURT (Seat
ABLAPL- ASHOK KUMAR Order Dtd.
40 162056/2026/21.08.2026 9556/2026 |PRADHAN TS. 2026-08-19 BAIL-1 Tg;
COURT (Seat
CRLMC- Order Dtd.
41 162057/2026/21.08.2026 1932/2026 K.C.RATH NO. 5026-08-18 No-
17 15)
COURT (Seat
ABLAPL- Order Dtd.
42 162058/2026/21.08.2026 9555/2026 BK DALAI NO. 2026-08-19 No-
17 15)
COURT (Seat
ABLAPL- Order Dtd.
43 162059/2026/21.08.2026 9521/2026 P.R.SINGH NO. 2026-08-19 No-
17 15)
COURT (Seat
CRLMC- Order Dtd.
44 162060/2026/21.08.2026 2475/2026 B.B.MALLICK NO. 5026-08-18 No-
17 15)
COURT (Seat
CMP- Order Dtd.
45 162061/2026/21.08.2026 38/2026 L.K.NAYAK NO. 2026-08-17 No-
17 15)
COURT (Seat
CRLMC- Order Dtd.
46 162063/2026/21.08.2026 1576/2026 S.NAYAK NO. 2026-08-18 No-
17 15)
COURT (Seat
ABLAPL- Order Dtd.
47 162064/2026/21.08.2026 9553/2026 AT NAYAK NO. 5026-08-19 No-
17 15)
COURT (Seat
ABLAPL- Order Dtd.
48 162065/2026/21.08.2026 9519/2026 N.K.ROUT NO. 2026-08-19 BAIL-1 No-
17 15)
(Seat
CMP- COURT |Order Dtd.
49 162066/2026/21.08.2026 1358/2026 K.C.PANDA NO. 6 12026-09-09 No-

15)




CRLMC-

COURT

Order Dtd.

(Seat

50 162068/2026/21.08.2026 1573/2026 S.NAYAK NO. 6 12026-08-18 Tg;
COURT (Seat
ABLAPL- Order Dtd.
51 162069/2026/21.08.2026 9551/2026 SK BEHERA NO. 2026-08-19 No-
17 15)
COURT (Seat
CMP- Order Dtd.
52 162071/2026/21.08.2026 1386/2026 S .MOHARANA NO. 5026-08-20 No-
17 15)
COURT (Seat
ABLAPL- Order Dtd.
53 162072/2026/21.08.2026 9469/2026 B.K.DALAI NO. 2026-08-19 No-
17 15)
COURT (Seat
CRLMC- Order Dtd.
54 162073/20261(21.08.2026 2825/2026 M.R.SAHOO NO. 5026-08-18 No-
17 15)
COURT
ABLAPL- Order Dtd. _ (Seat
55 162074/2026/21.08.2026 9547/2026 SK BEHERA TS. 5026-08-19 BAIL-2 No-7)
COURT
CRLREV- Order Dtd. (Seat
56 162075/20261(21.08.2026 262/2026 D.SAMAL Tg. 5026-08-17 No-7)
COURT (Seat
ABLAPL- Order Dtd.
57 62076/2026/21.08.2026 9545/2026 PK MISHRA NO. 2026-08-19 BAIL-1 No-
17 15)
COURT (Seat
ABLAPL- Order Dtd.
58 162078/2026/21.08.2026 9172/2026 A.K.SRICHANDAN NO. 2026-09-29 No-
17 15)
COURT (Seat
ABLAPL- Order Dtd.
59 162079/2026/21.08.2026 9542/2026 G SAHOO NO. 2026-08-19 No-—
17 15)
COURT (Seat
CRLMC- Order Dtd.
60 162081/2026/21.08.2026 2807/2026 B.N.SATAPATHY NO. 2026-08-19 No-
17 15)
COURT (Seat
CMP- Order Dtd.
61 162082/2026/21.08.2026 1131/2026 A MOHANTY NO. 2026-08-19 No-
17 15)
COURT (Seat
ABLAPL- Order Dtd.
62 162083/2026(21.08.2026 9541/2026 B DAS NO. 2026-08-19 No-—
17 15)
COURT
ABLAPL- Order Dtd. (Seat
63 162084/2026/21.08.2026 8477/2026 P.K.DAS TS. 2026-08-19 BAIL-1 No-5)
COURT
CRLMC- Order Dtd. (Seat
64 162086/2026/21.08.2026 2824/2026 N.K.ROUT Tg. 2026-08-18 No-5)
COURT
ABLAPL- Order Dtd. (Seat
65 162087/2026/21.08.2026 9539/2026 HS PAIKRAYA Tg. 5026-08-19 No-5)
COURT
CRLMP- Order Dtd. (Seat
66 62088/2026(21.08.2026 1114/2026 S.ROUT TS. 2026-08-17 No-5)
COURT (Seat
ABLAPL- Order Dtd.
67 162089/2026/21.08.2026 9536/2026 A MOHANTY Tg. 5026-08-19 BAIL-2 Tz;




COURT (Seat
CRLREV- Order Dtd.
68 162090/2026/21.08.2026 933/2025 P.K.MOHANTY NO. 5026-08-25 No-
15 16)
COURT
ABLAPL- Order Dtd. _ (Seat
69 162091/2026/21.08.2026 8294/2026 N.K.ROUT Tg. 2026-09-02 BAIL-1 No-4)
COURT
CRLMP- Order Dtd. (Seat
70 162092/2026/21.08.2026 1110/2026 .ROUT Tg. 2026-08-17 No-4)
COURT
CRLA- Order Dtd. (Seat
71 162093/2026/21.08.2026 1250/2025 .R.JENA Tg. 2026-08-07 No-4)
COURT (Seat
ABLAPL- Order Dtd.
72 162094/20261(21.08.2026 8240/2026 .R.SAHOO NO. 5026-07-24 BAIL-1 No-
17 14)
COURT (Seat
CRLMP- Order Dtd.
73 162095/2026/21.08.2026 1197/2026 .K.MOHANTY NO. 2026-08-18 No-
17 14)
COURT (Seat
ABLAPL- Order Dtd.
74 162096/202621.08.2026 o1 50, (C.R.SATAPATHY NO. |06 08-19 No-
17 14)
COURT (Seat
CRLMP- Order Dtd.
75 162097/20261(21.08.2026 1010/2026 .S.JENA NO. 5026-08-17 No-
17 14)
COURT (Seat
CRLMC- Order Dtd.
76 162098/2026/21.08.2026 2786/2026 .R.BARIK NO. 2 9999-12-31 No-
OLD 14)
COURT (Seat
ABLAPL- Order Dtd.
77 162099/2026/21.08.2026 8136/2026 . SAHOO NO. 2 5026-08-19 No-
OLD 14)
COURT (Seat
CRLMC- Order Dtd.
78 162100/2026/21.08.2026 2799/2026 .PARIDA NO. 2 9999-12-31 No-
OLD 14)
COURT (Seat
ABLAPL- Order Dtd.
79 162101/20261(21.08.2026 8116/2026 .R.PATRA NO. 2 2026-08-19 No-
OLD 14)
COURT (Seat
ABLAPL- Order Dtd.
80 162102/2026(21.08.2026 7710/2026 .K.DASH NO. 2 5026-08-19 No-
OLD 14)
COURT (Seat
CRLMC- Order Dtd.
81 162103/2026/21.08.2026 2626/2026 .K.DASH NO. 2 5026-08-18 No-
OLD 14)
COURT (Seat
ABLAPL- Order Dtd.
82 162104/2026/21.08.2026 6048/2026 .K.DALAI NO. 2 2026-08-19 No-
OLD 14)
COURT (Seat
CRLMC- Order Dtd.
83 162105/2026/21.08.2026 2824/2026 .DAS NO. 2 5026-08-18 No-
OLD 14)
COURT
ABLAPL- Order Dtd. (Seat
84 162106/2026/21.08.2026 5693/2026 A.K.NAYAK ggb 2 2026-08-19 BAIL-2 No-9)
COURT
CRLMC- Order Dtd. |CRIMINAL |(Seat
85 162107/2026/21.08.2026 2856/2026 G.R.PATRA NO. 2 2026-08-19 MISC No-1)

OLD




TRP (C) - COURT Order Dtd. (Seat
86 162108/2026/21.08.2026 36/2026 IPSITA DEBATA NO. 9 12026-10-12 No-1)
TRP (C) - COURT Order Dtd. (Seat
87 162110/2026/21.08.2026 402/2025 A.K.RANA NO. 9 12026-08-19 M.J.C No-6)
COURT
TRPCRL- Order Dtd. (Seat
88 162114/2026/21.08.2026 97,2025 B.MOHANTY Tg. 2026-10-05 No-6)
COURT
CMP- Order Dtd. (Seat
89 162117/2026/21.08.2026 980/2026 G.JAYASINGH Tg. 5026-08-19 No-6)
COURT
CMP- Order Dtd. (Seat
90 162118/2026/21.08.2026 979/2026 G.JAYASINGH Tg. 5026-08-19 No-6)
CRLA- SURYAKANTA COURT Order Dtd. (Seat
91 162119/2026|21.08.2026 331/2025 DWIBEDI NO. 31/2026-08-20 No-6)
CMP- COURT |Order Dtd. (Seat
92 162120/2026/21.08.2026 1334/2026 T.K.MOHANTY NO. 312026-08-19 No-6)
CMP- COURT |Order Dtd. (Seat
93 162121/20261/21.08.2026 1170/2026 K.K.SAHOO NO. 6 12026-09-16 No-6)
CMP- COURT |Order Dtd. (Seat
94 162122/20261/21.08.2026 904/2026 T.K.MOHANTY NO. 6 12026-09-07 No-6)
CMP- COURT |Order Dtd. (Seat
95 162123/20261/21.08.2026 1133/2026 P.K.LENKA NO. 6 12026-09-03 No-6)
CRLREV- court JUdgement opvrNaL | (Seat
96 162135/20261/21.08.2026 637/2003 M.K.MOHANTY NO. € gg§i72026— REVISION |No-3)
CONTC- COURT |Order Dtd. (Seat
97 162136/2026/21.08.2026 2188/2024 S.K.ROUTRAY NO. 612026-08-19 No-3)
(Seat
WP (C) — COURT |Order Dtd. |WRIT _
98 162137/2026|21.08.2026 7852/2020 N.ROUT NO. 7 |2026-10-05 |BRANCH-7 Tg)
(Seat
BLAPL- COURT Order Dtd.
99 162140/2026/21.08.2026 3025/2026 G.SAHOO NO. 7 12026-08-20 TZ;
BLAPL- COURT |Order Dtd. _ (Seat
100 162141/2026/21.08.2026 2937/2026 L.D.MOHANTY NO. 7 12026-08-20 BAIL-2 No-9)
BLAPL- COURT |Order Dtd. (Seat
101 |62142/20261(21.08.2026 2875/2026 K.K.JENA NO. 7 12026-08-20 No-9)
CRLMC- COURT |Order Dtd. (Seat
102 162143/2026/21.08.2026 2802/2026 A.K.MOHANTY NO. 7 12026-08-17 No-9)
CRLA- COURT Order Dtd. (Seat
103 162145/2026(21.08.2026 331/2025 D.P.DASH NO. 3 12026-08-20 No-9)
(Seat
BLAPL- COURT Order Dtd.
104 62147/2026/21.08.2026 3230/2026 T R DAS NO. 312026-08-20 BAIL-2 Tg;
CRLMC- COURT |Order Dtd. |CRIMINAL |(Seat
105 162148/2026/21.08.2026 384/2026 P.K.ROUTRAY NO. 619999-12-31 |MISC No-2)
BLAPL- COURT Order Dtd. (Seat
106 162150/2026/21.08.2026 3098/2026 D P DASH NO. 6 12026-08-20 No-2)
BLAPL- SANTOSH KUMAR COURT |Order Dtd (Seat
107 |62151/2026/21.08.2026 2269/2026 |MAHANTY NO. 6 12026-08-20 BAIL-2 No-

18)




BLAPL-

COURT

Order Dtd.

(Seat

108 |62152/2026/21.08.2026 3148/2026 S .CHOUDHURY NO. 6 12026-08-20 Tg;
BLAPL- BIKASH KUMAR COURT |Order Dtd. (Seat
109 62154/2026(21.08.2026 4786/2026 |KUND NO. 6 12026-08-20 BAIL-1 No-6)
BLAPL- COURT |Order Dtd. (Seat
110 [62155/2026(21.08.2026 3014/2026 M.NANDY NO. 6 12026-08-20 No-6)
BLAPL- COURT |Order Dtd. (Seat
111 |62157/2026/21.08.2026 2484/2026 S K SUNDARA NO. 6 12026-08-20 No-6)
CMP- COURT Order Dtd. (Seat
112 62158/2026/21.08.2026 1372/2026 N.K.SATAPATHY NO. 6 12026-09-10 No-6)
BLAPL- COURT Order Dtd. (Seat
113 162160/2026/21.08.2026 3123/2026 H.K.DASH NO. 6 12026-08-20 No-6)
BLAPL- COURT |Order Dtd. (Seat
114 |62161/20261/21.08.2026 2490/2026 S K SUNDARA NO. 612026-08-20 No-6)
BLAPL- COURT |Order Dtd. (Seat
115 (62163/2026/21.08.2026 2971/2026 S.DAS NO. 612026-08-20 No-6)
(Seat
BLAPL- COURT |Order Dtd.
116 [62165/20261/21.08.2026 1929/2026 S K SUNDARA NO. 6 12026-08-20 BAIL-2 Tg;
(Seat
BLAPL- COURT |Order Dtd.
117 (62167/2026121.08.2026 3146/2026 S CHOUDHURY NO. 6 12026-08-20 BAIL-2 T;;
(Seat
BLAPL- COURT |Order Dtd.
118 62168/2026(21.08.2026 3193/2026 S.DAS NO. 6 12026-08-20 Tg;
(Seat
BLAPL- COURT |Order Dtd.
119 |62171/2026(21.08.2026 3219/2026 S.DAS NO. 6 12026-08-20 BAIL-2 T?;
(Seat
BLAPL- COURT |Order Dtd.
120 162174/2026/21.08.2026 6832/2026 S.DAS NO. 6 12026-08-20 Ts;
(Seat
WP (C) — COURT |Order Dtd. |WRIT B
121 162175/2026121.08.2026 155975 /5026 B SAMAL NO. 6 [2026-08-20 BRANCH-3 J7)
(Seat
BLAPL- COURT |Order Dtd.
122 162178/2026(21.08.2026 2979/2026 R.SETHI NO. 6 12026-08-20 BAIL-2 Tg;
(Seat
WP (C) — COURT |Order Dtd. _
123 162180/2026/21.08.2026 25725/2026 B DAS NO. 6 12026-08-20 Tg)
(Seat
WP (C) — COURT |Order Dtd. |WRIT _
124 162181/2026(21.08.2026 25786/2026 A.K.ROUL NO. 612026-08-19 |BRANCH-5 gg)
COURT (Seat
ABLAPL- Order Dtd.
125 162183/2026/21.08.2026 14351/2024 A SAHOO NO. 3 2026-08-20 No-
OLD 22)
COURT (Seat
WP (C) — Order Dtd. _
126 162185/2026/21.08.2026 3423/2026 S.C.DASH NO. 2026-11-25 No
23 22)
COURT (Seat
ABLAPL- Order Dtd.
127 162187/2026121.08.2026 5346/2026 HK PATRA ggb 3 5026-08-19 gg;




COURT

WP (C) - Order Dtd. |WRIT (Seat
128 162188/2026|21.08.2026 24418/2026 B DAS ggb 3 2026-08-20 |BRANCH-1 |No-4)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
129 162189/2026/21.08.2026 26655/2026 B. K. SWAIN 22. 5026-10-15 |BRANCH-?2 ﬁg)
COURT (Seat
ABLAPL- Order Dtd.
130 162191/2026(21.08.2026 9610/2026 R SETHI NO. 5026-08-20 No-
17 45)
(Seat
WP (C) - COURT |Order Dtd. |WRIT _
131 62192/2026/21.08.2026 1846/2025 B.K. SWAIN NO. 1 12026-09-02 |BRANCH-1 gi)
COURT (Seat
ABLAPL- Order Dtd.
132 162193/2026 21.08.2026 (oo 5q,c RC MALLA NO. o lgg_19 [BAIL-1 No-
17 15)
COURT (Seat
BLAPL- Order Dtd.
133 162194/2026/21.08.2026 2991/2026 P.K.BARIK NO. 5026-08-20 No-
17 15)
COURT (Seat
WP (C) - Order Dtd. |WRIT _
134 162195/2026(21.08.2026 25373/2026 B DAS Tg. 5026-08-20 |BRANCH-7 iz)
COURT (Seat
WP (C) - Order Dtd. _
135 (62196/2026(21.08.2026 26635/2026 B.DAS NO. 5026-09-09 No
23 44)
COURT (Seat
ABLAPL- SURYAKANTA Order Dtd.
136 62198/202621.08.2026 55365026 |DASMOHAPATRA Yo l2026-08-19 PATFT If‘;)'
COURT (Seat
BLAPL- Order Dtd.
137 162199/2026(21.08.2026 3142/2026 A.DAS NO. 5026-08-20 No-
17 15)
COURT (Seat
ABLAPL- Order Dtd.
138 62200/2026(21.08.2026 9535/2026 AMLAN MOHANTY NO. 2026-08-19 No-
17 15)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
139 162201/2026/21.08.2026 26249/2026 H.K.MOHANTA TS. 2026-08-19 |BRANCH-1 gg)
COURT (Seat
WP (C) - Order Dtd. |WRIT N
140 62202/2026(21.08.2026 24517/2026 B DAS Tg. 5026-08-20 |BRANCH-6 Tg)
COURT (Seat
ABLAPL- Order Dtd.
141 162204/2026/21.08.2026 9525/2026 S BARIK NO. 2026-08-19 No-
17 16)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
142 162205/2026/21.08.2026 26508/2026 M.M. NAYAK gg. 2026-11-18 |BRANCH-4 EZ)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
143 162206/2026/21.08.2026 25379/2026 B DAS gg. 5026-08-20 |BRANCH-3 gi)
COURT (Seat
ABLAPL- Order Dtd.
144 62207/2026/21.08.2026 8198/2026 SR BARIK NO. 2026-08-19 No-
17 51)
COURT (Seat
WP (C) — Order Dtd. _
145 (62208/2026121.08.2026 22780/2026 P. K. BARIK Tg. 5026-08-19 gi)




COURT (Seat
ABLAPL- MANOJ KUMAR Order Dtd.
146 162209/2026/21.08.2026 8175/2026 |INAYAK NO. 2026-08-19 No-
17 51)
WRIT
COURT (Seat
WP (C) - Order Dtd. |BRANCH _
147 162210/2026121.08.2026 25389/2026 B DAS Tg. 2026-08-20 | (DIVISION ng)
BENCH-2)
COURT (Seat
WP (C) - Order Dtd. -
148 62211/2026(21.08.2026 17349/2026 P.K.MALLICK NO. 2026-08-19 No
17 109)
COURT (Seat
ABLAPL- Order Dtd.
149 62212/2026/21.08.2026 8154/2026 PARSURAM PANDA NO. 2026-08-19 BAIL-2 No-
17 16)
COURT (Seat
WP (C) - Order Dtd. _
150 162213/2026/21.08.2026 20323/2026 P. K. MALLICK NO. 2026-08-19 No
17 16)
COURT (Seat
ABLAPL- Order Dtd.
151 |62214/20261(21.08.2026 5721/2026 A PATTANAIK NO. 2026-08-19 BAIL-1 No-
17 14)
COURT (Seat
WP (C) - Order Dtd. [WRIT -
152 |62215/2026(21.08.2026 26181/2026 S.DASH Tg. 2026-08-20 |BRANCH-7 Tg)
(Seat
WP (C) - COURT |Order Dtd. _
153 162216/2026/21.08.2026 24754/2026 M R ROUTRAY NO. 1 12026-09-07 Tg)
COURT
ABLAPL- Order Dtd. _ (Seat
154 (62217/2026/21.08.2026 9476/2026 M PAGAL TS. 2026-09-18 BAIL-1 No-6)
COURT
WP (C) - Order Dtd. (Seat
155 (62218/2026/21.08.2026 17345/2026 P.K.MALLICK TS. 5026-08-19 No-6)
COURT
ABLAPL- Order Dtd. _ (Seat
156 162219/2026/21.08.2026 9452 /2026 P BEHERA TS. 2026-08-18 BAIL-1 No-6)
COURT
WP (C) - Order Dtd. |[WRIT (Seat
157 62220/2026/21.08.2026 17340/2026 P.K. MALLICK Tg. 2026-08-19 |BRANCH-2 No-9)
COURT
WP (C) - Order Dtd. (Seat
158 [62221/2026(21.08.2026 23989/2024 M R ROUTRAY Tg. 5026-08-20 No-9)
COURT
WP (C) — Order Dtd. (Seat
159 162222/2026/21.08.2026 15410/2026 P.K. MALLICK TS. 2026-08-19 No-9)
COURT
ABLAPL- Order Dtd. (Seat
160 (62223/2026(21.08.2026 6719/2026 BK NAYAK ggb 3 5026-08-19 No-9)
COURT
WP (C) — Order Dtd. (Seat
161 62224/2026(21.08.2026 25915/2026 S. NAYAK Tg. 2026-08-31 No-9)
COURT |Order Dtd MISC. (Seat
162 (62225/2026(21.08.2026 MSA-5/2024 M NAYEK NO. 3 12026-11-10 APPEAL No-5)
SEC.
WP (C) - COURT |Order Dtd. |WRIT (Seat
163 162226/2026/21.08.2026 16672/2024 R PRADHAN NO. 1 !5000-01-01 |BRANCH-8 |[No-




42)

(Seat
WP (C) - COURT |Order Dtd. -
164 162227/2026121.08.2026 25929/2026 P.K. BARIK NO. 1 12026-08-19 Z;)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
165 (62228/2026/21.08.2026 15948/2026 B.M. SARANGI gg. 9999-12-31 |BRANCH-7 Tg)
WRIT
COURT (Seat
WP (C) — Order Dtd. |BRANCH _
166 (62229/2026/21.08.2026 32629/2024 M R ROUTRAY ggb 2 2026-08-31 | (DIVISION ng)
BENCH-1)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
167 162230/2026/21.08.2026 26284/2026 H. S.DEO NO. 2 2026-08-19 |BRANCH-5 No
OLD 20)
COURT (Seat
WP (C) - Order Dtd. |WRIT N
168 162231/2026/21.08.2026 26282/2026 B.M. SARANGI NO. 2 2026-08-19 |BRANCH-5 No
OLD 47)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
169 62232/2026/21.08.2026 30843/2021 B DAS NO. 2 2026-08-20 |BRANCH-6 No
OLD 26)
COURT (Seat
WP (C) - Order Dtd. _
170 |62233/20261/21.08.2026 23299/2026 S.BARIK NO. 2 5026-08-18 No
OLD 26)
COURT (Seat
WP (C) - Order Dtd. _
171 162234/2026/21.08.2026 25801/2026 R. DAS NO. 2 9999-12-31 No
OLD 26)
COURT
CMAPL- Order Dtd. (Seat
172 162235/2026/21.08.2026 3/2018 K MANDAL NO. 2 5026-08-20 M.J.C No-3)
OLD
COURT
WP (C) - Order Dtd. (Seat
173 162236/2026121.08.2026 26371/2026 S.R. SAHOO ggb 2 5026-08-20 No-3)
COURT
CMAPL- Order Dtd. (Seat
174 62237/2026/21.08.2026 280/2023 K MANDAL ggb 2 2026-08-20 M.J.C No-2)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
175 162238/2026/21.08.2026 26359/2026 S.R. SAHOO NO. 2 9026-08-20 | BRANCH-6 No
OLD 16)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
176 162239/2026121.08.2026 26231/2026 S.C. PANI NO. 2 2026-08-19 |BRANCH-4 No
OLD 37)
(Seat
CONTC- COURT |Order Dtd.
177 162240/2026/21.08.2026 4148/2026 P K SAHOO NO. 1 12026-08-03 23;
(Seat
WP (C) — COURT |Order Dtd. [WRIT
178 |62241/2026121.08.2026 26290/2026 S.C. PANI NO. 1 12026-08-19 |BRANCH-8 Ei)
(Seat
WP (C) — COURT |Order Dtd. |WRIT _
179 162242/2026121.08.2026 26292/2026 S.C. PANI NO. 1 12026-08-19 |BRANCH-5 gg)
(Seat
CONTC- COURT |Order Dtd.
180 162243/2026/21.08.2026 5107/2026 B K LENKA NO. 1 12026-08-20 28;




(Seat
WP (C) - COURT |0Order Dtd. WRIT -
181 [62244/2026 21.08.2026 |, o000, |S.C. PANI No. 1 12026-08-15 |BRANCH-6 TZ>
CRLA- COURT |Order Dtd. |CRIMINAL |(Seat
182 [62245/202621.08.2026 |/, .50, |S K PARIDA No. 719999-12-31 |APBRAL No—2)
CONTC- PRATAP CHANDRA COURT |Order Dtd. (Seat
183 162246/2026121.08.2026 101,53 5056 |cHEINCHANT NO. 7 /2026-08-20 No-2)
(Seat
WP (C) - COURT |0Order Dtd. WRIT -
184 [62247/2026 21.08.2026 |, oo0 o0, |S.R. SAHOO Mo 7 12026-08-20 |BRANCH-6 T2>
(Seat
WP (C) - COURT |0rder Dtd. WRIT -
185 [62248/2026|21.08.2026 |, o0 o0, |S K PRADHAN 16, 7 12026-08-20 |BRANCH-S gi)
WRIT
WP (C) - COURT Order Dtd. [BrancH | '5aF
186 (62249/2026|21.08.2026 |, oo o0, |S-R. SAHOO NO. 7 |2026-08-20 |(DIVISION ng)
BENCH-1)
(Seat
WP (C) - COURT |Order Dtd. -
187 [62251/2026 21.08.2026 |, o0 oo, |B DAS Mo, 7 |026-08-20 TSZ)
(Seat
WP (C) - COURT |0rder Dtd. WRIT -
188 [62252/2026 21.08.2026 |5, )70 n 0, |P.K. JENA Mo 7 12026-08-20 |BRANCH-1 gi)
(Seat
WP (C) - COURT |0rder Dtd. WRIT -
189 [62253/2026 21.08.2026 |, oo oo . M R ROUTRAY 5o, 1 12026-09-07 |BRANCH-8 23)
WRIT
WP (C) - COURT |0Order Dtd. [BRANCH (Seat
190 162255/2026121.08.2026 )11 /5056 B DAS NO. 1/2026-08-20 |(DIVISION TS;)
BENCH-2)
COURT (Seat
WP (C) - Order Dtd. _
191 [62256/2026 21.08.2026 |, .05 oo |S.BARIK NO. e 09-09 No
23 109)
WRIT
COURT (Seat
WP (C) - Order Dtd. |BRANCH -
192 [62257/2026 21.08.2026 |, o000 oo, [B DAS gg. 2026-08-20 ||(DIVISION TTO)
BENCH-2)
COURT (Seat
WP (C) - Order Dtd. |WRIT -
193 [62258/2026 21.08.2026 |, o o oo, [B DAS gg. 9026-08-20 |BRANCH-3 Ei)
COURT
WP (C) - Order Dtd. |WRIT (Seat
194 162259/2026121.08.2026  |55g53/5026 B DAS e’ [2026-08-20 |BRANCH-2 [No-7)
WRIT
COURT (Seat
WP (C) - Order Dtd. |BRANCH -
195 162260/2026 21.08.2026 o025 oo, B DAS gg. 2026-08-20 | (DIVISION T87)
BENCH-1)
COURT (Seat
WP (C) - Order Dtd. |WRIT -
196 162261/202621.08.2026 | ,oooc oo, B DAS gg. 2026-08-20 |BRANCH-3 Ei)
COURT (Seat
WP (C) - Order Dtd. _
197 [62262/2026 |21.08.2026 |, 020 oo, [B DAS NO. S 08-20 No
23 51)
1198 |62265/2026(21.08.2026 WP (C) - B DAS (COURT |Order Dtd. |(Seat




25882/2026 NO. 2026-08-20 No-
23 51)
COURT (Seat
WP (C) - Order Dtd. _
199 62266/2026/21.08.2026 25892/2026 B DAS NO. 0026-08-20 No
23 51)
COURT (Seat
WP (C) - Order Dtd. |WRIT _
200 (62267/20261(21.08.2026 25896/2026 B DAS gg. 5026-08-20 | BRANCH-5 28)
WRIT
COURT (Seat
WP (C) — Order Dtd. |BRANCH _
201 (62268/20261(21.08.2026 25899/2026 B DAS gg. 2026-08-20 | (DIVISION T87)
BENCH-1)
COURT (Seat
WP (C) — Order Dtd. _
202 162269/20261(21.08.2026 26018/2026 B DAS NO. 5026-08-20 No
23 107)
COURT (Seat
CMP- Order Dtd.
203 (62270/20261(21.08.2026 1380/2026 B.P.TANGA NO. 2026-08-20 No-
23 107)
COURT (Seat
CMP- Order Dtd.
204 162271/2026121.08.2026 1095/2026 S.C.DAS NO. 5026-08-19 No-
23 107)
COURT (Seat
CMP- Order Dtd.
205 162272/2026121.08.2026 1097/2026 S.C.DAS NO. 5026-08-19 No-
23 107)
_ Judgement (Seat
206 [62273/2026(21.08.2026 %5/2026 J.R.SAHOO ;gURg Dtd. 2026- No-
: 09-01 107)
(Seat
CRLMC- COURT |Order Dtd.
207 162274/2026/21.08.2026 1841/2026 A .MOHANTY NO. 6 12026-07-06 Tg;)
COURT (Seat
WP (C) - Order Dtd. |WRIT -
208 [62275/2026/21.08.2026 26884/2025 D. SAMAL gg. 2026-11-09 |BRANCH-6 gz)
(Seat
WP (C) — COURT |Order Dtd. |WRIT _
209 162276/202621.08.2026 26531/2026 M.BARAL NO. 6 (2026-08-27 |BRANCH-4 23)
(Seat
WP (C) — COURT |Order Dtd. WRIT B
210 162277/2026/21.08.2026 21085/2026 B.N. DASH NO. 612026-08-19 |BRANCH-8 28)
(Seat
WP (C) — COURT |Order Dtd. |WRIT _
211 (62278/20261(21.08.2026 26154/2026 L .MOHANTY NO. 612026-08-19 |BRANCH-6 Tz)
(Seat
WP (C) — COURT |Order Dtd. |WRIT _
212 162279/2026|21.08.2026 | 5575,5026 [N+ SRHOO NO. 6 [2026-08-19 |BRANCH-5 |,
WRIT
WP (C) - COURT |Order Dtd. |BRANCH (Seat
213 162280/20261(21.08.2026 10491/2024 A.T. NAYAK NO. 6 2026-08-20 |(DIVISION Ti;)
BENCH-2)
(Seat
CRLMC- COURT Order Dtd.
214 162281/20261(21.08.2026 2102/2026 G.SAHOO NO. 6 12026-07-08 Ti;)
CMP- COURT |Order Dtd. (Seat
215 162282/20261(21.08.2026 1385/2026 S.K.PARIDA NO. 6 12026-09-08 No-—




114)

COURT (Seat
CRLMC- SIBA PRASAD Order Dtd.
216 (62283/20261(21.08.2026 NO. 2 No-
2487/2026 |SAHOO OLD 2026-08-18 114)
COURT MISC.
MACA- Order Dtd. (Seat
217 |62284/20261(21.08.2026 573/2022 A.K.SRICHANDAN NO. 2 2026-08-19 APPEAL No-1)
OLD SEC.
COURT (Seat
WP (C) - SIBA PRASAD Order Dtd. |WRIT _
218 162285/2026/21.08.2026 |1 9649/5026 |saHOO NO. 2 15026-08-19 |BRANCH-4 |\©
OLD 27)
COURT (Seat
WP (C) - Order Dtd. -
219 162286/20261(21.08.2026 26458/2026 P.K. JENA NO. 2 2026-08-20 No
OLD 27)
COURT (Seat
ABLAPL- SIBA PRASAD Order Dtd.
220 162287/2026121.08.2026 5735/2026 |SAHOO NO. 5026-08-19 BAIL-1 No-
17 14)
WRIT
COURT (Seat
WP (C) — Order Dtd. |BRANCH _
221 162288/2026121.08.2026 17776/2026 S.SAMAL Tg. 2026-08-18 | (DIVISION Ti4)
BENCH-2)
COURT (Seat
WP (C) - Order Dtd. _
222 162289/2026121.08.2026 26020/2026 K.MANDAL NO. 5026-08-19 No
17 114)
COURT (Seat
WP (C) - Order Dtd. |WRIT -
223 162290/20261(21.08.2026 26262/2026 P.K. ROUTRAY TS. 2026-08-19 |BRANCH-1 23)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
224 162291/20261(21.08.2026 25950/2026 D.K. MOHANTY gg. 9026-11-11 BRANCH-6 TZ)
COURT
CMAPL- Order Dtd. (Seat
225 162292/20261(21.08.2026 3/2018 P.C.DASH gg. 5026-08-20 M.J.C No-3)
COURT
CMAPL- Order Dtd. (Seat
226 (62293/20261(21.08.2026 280/2023 P.C.DASH gg. 2026-08-20 M.J.C No-2)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
227 162294/2026121.08.2026 4151,/2007 R.C.MALLICK NO. 2026-08-19 |BRANCH-8 No
23 39)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
228 162295/20261(21.08.2026 20181/2009 SK.ALIMUDDIN gg. 5026-08-19 |BRANCH-3 gg)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
229 162297/20261(21.08.2026 20182/2009 R.C.MALLICK gg. 2026-08-19 |BRANCH-3 gg)
COURT (Seat
WP (C) — Order Dtd. |WRIT
230 (62298/20261(21.08.2026 23950/2026 B.P.TUNGA gg. 5026-08-20 |BRANCH-8 gz)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
231 162299/20261(21.08.2026 27358/2020 S.K.RATH gg. 5026-08-20 |BRANCH-7 Tg)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
232 162300/20261(21.08.2026 27359/2020 S.K.RATH gg. 2026-08-20 |BRANCH-7 Tg)




COURT (Seat
WP (C) - Order Dtd. |WRIT _
233 162302/20261(21.08.2026 27362/2020 S.K.RATH gg. 2026-08-20 |BRANCH-7 Tg)
COURT (Seat
WP (C) — Order Dtd. _
234 162304/20261(21.08.2026 20879/2026 P.K. JENA NO. 2026-07-14 No
23 15)
COURT (Seat
WP (C) - Order Dtd. |WRIT _
235 162306/20261(21.08.2026 20873/2026 P.K. JENA NO. 2 2026-07-14 | BRANCH-4 No
OLD 58)
WRIT
COURT (Seat
WP (C) - Order Dtd. |BRANCH _
236 (62307/20261(21.08.2026 21448/2026 P. K. JENA ggb 2 2026-07-14 | (DIVISION Ti5)
BENCH-2)
COURT (Seat
WP (C) - Order Dtd. |WRIT N
237 162308/20261(21.08.2026 27361/2020 S.K.RATH NO. 2 2026-08-20 |BRANCH-7 No
OLD 15)
COURT (Seat
WP (C) — Order Dtd. _
238 (62309/20261(21.08.2026 21873/2026 P. K. JENA NO. 2 5026-07-21 No
OLD 15)
COURT (Seat
WP (C) - Order Dtd. |WRIT -
239 162310/2026121.08.2026 21947/2026 P. K. JENA NO. 2 2026-07-20 |BRANCH-8 No
OLD 60)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
240 (62314/20261(21.08.2026 27020/2020 S.K.RATH NO. 2 2021-02-09 |BRANCH-4 No
OLD 19)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
241 162317/2026121.08.2026 27360/2020 S.K.RATH NO. 2 5026-08-20 |BRANCH-7 No
OLD 15)
COURT
CONTC- Order Dtd. (Seat
242 162324/20261(21.08.2026 6618/2021 S.K.SAHOO ggb 2 5026-08-20 CONTEMPT No-3)
WRIT
COURT (Seat
WP (C) — Order Dtd. |BRANCH B
243 162329/20261(21.08.2026 26316/2026 S.DAS gg. 2026-11-17 | (DIVISION Tiz)
BENCH-2)
COURT
ABLAPL- Order Dtd. _ (Seat
244 162336/2026121.08.2026 9552/2026 DEBARAJ BEHERA Iil(; 2026-08-19 BAIL-2 No-7)
COURT
ABLAPL- Order Dtd. (Seat
245 162338/20261(21.08.2026 123/2026 A MOHANTY TS. 2026-08-19 No-7)
COURT
ABLAPL- Order Dtd. (Seat
246 (62340/20261(21.08.2026 122/2026 A MOHANTY TS' 5026-08-19 No-7)
COURT
ABLAPL- Order Dtd. (Seat
247 162342/20261(21.08.2026 9543/2026 KN SAHOO Tg. 2026-08-19 No-7)
WRIT
COURT (Seat
WP (C) — Order Dtd. |BRANCH _
248 (62343/20261(21.08.2026 25729/2026 P.JENA Tg. 2026-08-20 | (DIVISION T87)
BENCH-1)
COURT (Seat
WP (C) - Order Dtd. |WRIT _
249 162347/20261(21.08.2026 16714/2026 B. SAMMA Tg. 5026-08-20 |BRANCH-1 Eg)




COURT (Seat
WP (C) - Order Dtd. |WRIT _
250 (62349/20261(21.08.2026 21501/2026 A. K. JATI Tg. 2026-08-20 |BRANCH-5 2;)
COURT (Seat
CRLMC- Order Dtd.
251 |62355/20261(21.08.2026 2408/2026 A .MOHANTY NO. 2 2026-08-04 No-
OLD 32)
COURT (Seat
CMP- Order Dtd.
252 162358/20261(21.08.2026 124/2026 B.SWAIN NO. 2 2026-09-09 No-
OLD 32)
COURT (Seat
CRLMP- Order Dtd.
253 162361/20261(21.08.2026 855/2026 N.SAHOO NO. 2 2026-08-18 No-
OLD 32)
COURT (Seat
CRLMP- Order Dtd.
254 162365/2026121.08.2026 942/2026 C.SAMAL NO. 2 5026-08-18 No-
OLD 32)
COURT (Seat
CRLREV- Order Dtd.
255 162369/20261(21.08.2026 914/2025 S.PRIYADARSINI NO. 2 5026-08-18 No-
OLD 32)
COURT (Seat
CRLMP- Order Dtd.
256 162371/2026121.08.2026 1186/2026 S.N.MOHANTY NO. 2 5026-08-18 No-
OLD 32)
COURT (Seat
CRLMP- Order Dtd.
257 162372/2026121.08.2026 1096/2026 B.TRIPATHY NO. 2 5026-08-18 No-
OLD 32)
COURT (Seat
FAO- Order Dtd.
258 (62373/20261(21.08.2026 525/2026 P.K.JENA NO. 2 2026-07-03 No-
OLD 32)
COURT (Seat
BLAPL- Order Dtd.
259 162374/20261(21.08.2026 2972/2026 G ROUT NO. 2 5026-08-20 No-
OLD 32)
COURT (Seat
BLAPL- Order Dtd.
260 (62375/20261(21.08.2026 3120/2026 B SAMMADAR NO. 2 2026-08-20 No-
OLD 32)
(Seat
CMP- COURT |Order Dtd.
261 (62376/20261(21.08.2026 1361/2026 A .MOHANTY NO. 6 12026-09-10 g;;
COURT (Seat
ABLAPL- Order Dtd.
262 (62378/20261(21.08.2026 9546/2026 GR PATRA NO. 2026-08-19 No-—
17 32)
COURT (Seat
CMP- Order Dtd. |WRIT
263 (62379/20261(21.08.2026 899/2016 B BEHERA NO. 2026-08-11 |BRANCH-4 No-
17 27)
COURT (Seat
CMP- Order Dtd. |WRIT
264 (62380/20261(21.08.2026 1608/2016 M NAYEK Tg. 2026-08-20 |BRANCH-8 Ei;
COURT (Seat
CMP- Order Dtd. |WRIT
265 162381/20261(21.08.2026 1580/2016 G SUNDARA Tg. 5026-08-20 |BRANCH-8 28;
COURT (Seat
WP (C) — Order Dtd. _
266 (62384/20261(21.08.2026 19718/2026 N MALLIK NO. 2026-08-20 No
17 40)
COURT (Seat
WP (C) — Order Dtd. |WRIT _
267 |62385/20261(21.08.2026 24131/2026 A SAHOO TS. 5026-08-20 |BRANCH-3 T;)




COURT (Seat
WP (C) - Order Dtd. WRIT ©
268 162386/20261(21.08.2026 23872/2026 A SAHOO C.O. Tg. 2026-08-20 |BRANCH-8 gz)
COURT (Seat
WP (C) - Order Dtd. [WRIT ©
269 62387/2026(21.08.2026  |5ote) o I SAHOO C-0- MO e 0820 BRANCH-S EZ)
COURT (Seat
WP (C) - Order Dtd. WRIT ©
270 62389/2026 (21.08.2026 ) 20" [M.R.ROUTRAY C.0. MO e 08-20 [RANCH-2 28)
COURT (Seat
WP (C) - Order Dtd. _
271 162390/20261(21.08.2026 20608/2026 N.K.ROUT C.0O. NO. 2026-08-19 No
17 50)
COURT (Seat
CRLREV- Order Dtd.
272 (62391/2026 [21.08.2026 |, (5 N.K.ROUT c.o. NO. 3 e oo No-
OLD 50)
COURT (Seat
CRLREV- Order Dtd.
273 162392/20261(21.08.2026 382/2026 T.R.DAS Cc.O. NO. 5026-09-02 No-
17 50)
COURT (Seat
WP (C) - Order Dtd. [WRIT ©
274 (62393/2026 [21.08.2026 |3 o 050, |A.K PANDA c.o. Tg. 026-08-20 |BRANCH-1 gg)
COURT
BLAPL- Order Dtd. _ (Seat
275 |62394/2026 [21.08.2026 | " |S MOHARANA c.o. Tg. 026 0820 [BAIL=2 Nocs)
COURT (Seat
WP (C) - Order Dtd. [WRIT ©
276 (62397/2026 (21.08.2026 ;0 0L |A.K.PANDA C0 MO e 08-20 [RANCH-S §§>
COURT (Seat
WP (C) - Order Dtd. [WRIT ©
277 62399/2026 21.08.2026 )¢, ol B DAS C-0- MO e 08-16 |BRANCH-S T2>
COURT (Seat
WP (C) - Order Dtd. _
278 162401/20261(21.08.2026 26423/2026 A .K.PANDA Cc.O. NO. 2026-08-20 No
23 16)
COURT (Seat
CRLREV- Order Dtd.
279 162404/20261(21.08.2026 396/2026 B.K.DALEI Cc.O. NO. 3 2026-09-30 No-
OLD 16)
COURT (Seat
BLAPL- AJIT KUMAR Order Dtd.
280 162408/20261(21.08.2026 6526/2026 |PANDA Cc.O. NO. 3 5026-08-21 No-
OLD 16)
WP (C) - GOPAL KRUSHNA Order Dtd. WRIT (Seat
281 162015/2026121.08.2026  |56515/2026 [NaNDA GENERAL 2026-08-18 |BRANCH-1 23;
WP (C) - GOPAT, KRUSHNA Order Dtd (Seat
282 162016/20261(21.08.2026 26017/2026 NANDA GENERAL 2026-08-18 Eg;
WP (C) - GOPAL KRUSHNA Order Dtd (Seat
283 162017/20261(21.08.2026 26019/2026 NANDA GENERAL 5026-08-18 Eg;
WP (C) - GOPAL KRUSHNA Order Dtd. WRIT (Seat
284 162018/2026|21.08.2026 1) -001 /5026 [NANDA GENERAL 2026-08-18 |BRANCH-4 23;
(Seat
WP (C) - Order Dtd. _
285 (62019/2026 21.08.2026 |11, o070, [AMRIT DHALL GENERAL 0260820 No

37)




WRIT

(Seat
WP (C) - Order Dtd. [BRANCH
286 (62020/2026 21.08.2026 |5, qo0 0, [AMRIT DHALL GENERAL 2026-08-19 |(DIVISTON TEB)
BENCH-3)
(Seat
WP (C) - Order Dtd. [WRIT
287 62021/2026 21.08.2026 |5, 05, 0, [AMRIT DHALL GENERAL 026-08-19 |BRANCHS gg)
(Seat
WP (C) - Order Dtd. WRIT ©
288 (62022/2026 21.08.2026 |5, 050 0, [AMRIT DHALL GENERAL 2026-08-19 |BRANCH-4 T?)
(Seat
WP (C) - Order Dtd. [WRIT ©
289 162023/20261(21.08.2026 24895/2026 AMRIT DHALL GENERAL 2026-08-19 |BRANCH-7 gg)
(Seat
WP (C) - Order Dtd. [WRIT ©
290 62025/2026 21.08.2026 |5, a0 0, [AMRIT DHALL GENERAL 2026-08-15 |BRANCH-7 Tg)
WRIT (Seat
WP (C) - RABINDRANATH Order Dtd. [BRANCH ©
291 162026/2026121.08.2026 | 904 /5056 |RARIK GENERAL 2026-08-20 |(DIVISION T;Z)
BENCH-3)
WP (C) - AKASH KUMAR Order Dtd (Seat
292 [62031/2026 [21.08.2026 |7 02000 o T GENERAL D 02en 0810 ng)
MACA- STDHARTHA order ptd. |[MiSC: (Seat
293 62037/2026|21.08.2026 |, Co0 o |5 GENERAL 2036-08-16 RPPERL o7,
ABLAPL- ASUTOSH Order Dtd. (Seat
294 |62046/20261(21.08.2026 9583/2026 |TRIPATHY GENERAL 2026-08-20 No-1)
CRP- SWAPNAJYOTT Order Dtd. (Seat
295 62052/2026 21.08.2026 |0 SR0 GENERAL e s o)
(Seat
WP (C) - Order Dtd. [WRIT ©
296 (62062/2026 21.08.2026 |5, =0 0, |AMRIT DHALL GENERAL 2026-08-15 |BRANCH-8 gg)
(Seat
WP (C) - Order Dtd. [WRIT ©
297 [62067/2026 21.08.2026 |11 ,0° 0 |AMRIT DHALL GENERAL 2026-08-20 |BRANCH-3 gg)
(Seat
WP (C) - Order Dtd. [WRIT ©
298 (62070/2026 21.08.2026 |5, 027, |AMRIT DHALL GENERAL 026-08-19 |BRANCH-T Eg)
(Seat
WP (C) — Order Dtd. _
299 |62077/20261(21.08.2026 11489/2025 AMRIT DHALL GENERAL 2026-08-20 Eg)
(Seat
ABLAPIL- DEBIDUTTA Order Dtd.
300 |62080/2026121.08.2026 9611/2026 |MOHAPATRA GENERAL 2026-08-20 23;
(Seat
BLAPL- ASUTOSH Order Dtd.
301 |62085/2026121.08.2026 7369/2026 |TRIPATHY GENERAL 2026-08-19 gg;
WP (C) - PRAVASH CHANDRA Order Dtd. WRIT (Seat
302 162109/2026121.08.2026 |1 000 /5025 |MAHAPATRA GENERAL 2026-08-12 |BRANCH-5 gg;
(Seat
WA- LAXMIKANTA Order Dtd.
303 (62111/20261/21.08.2026 1124/2026 |TRIPATHY GENERAL 5026-08-17 No-

22)




ABLAPL-

RUDRA NARAYAN

Order Dtd.

(Seat

304 (62112/2026 |21.08.2026  [Jo om0 oot GENERAL 0260715 g;;
WP (C) - AKASH KUMAR Order Dtd. |WRIT (Seat
305 162113/2026121.08.2026 |1 5451 /2026 [pATTAJOSHT GENERAL 2026-08-17 |BRANCH-2 |No-8)
WP (C) - PRADEEP KUMAR Order Dtd. [WRIT (Seat
306 (62115/2026 |21.08.2026 |1, 5080 00 ol S0 GENERAL 026-08-17 |BRANCH-S gi;
WP (C) - PRADEEP KUMAR Order Dtd. WRIT (Seat
307 62116/2026 |21.08.2026 |1, 5000000 |00 GENERAL 026-08-17 |BRANCHS gi;
(Seat
WP (C) - Order Dtd. [WRIT ©
308 [62124/2026 |21.08.2026  |o0 00 o0 o IKIRTAN BADHEI  |GENERAL 026-04-15 |BRANCH-3 gg)
(Seat
WP (C) - Order Dtd. [WRIT ©
309 [62126/2026 [21.08.2026  |,c, o0, AMRIT DHALL GENERAL 0760820 |BRANCH-3 TZ)
RVWPET-  |MANOJ RANJAN . CIVIL (Seat
310 (62127/2026 |21.08.2026 | 400 000 e GENERAL Affidavit [zootooon ool
RVWPET-  |MANOJ RANJAN CIVIL (Seat
311 (62128/2026 (21.08.2026 | 00000 Lo o GENERAL vakalatnama | coro o o0
WP (C) - Order Dtd. (Seat
312 [62129/2026 [21.08.2026  |oc oy o0, AMRIT DHALL GENERAL 0260820 Noo1)
WP (C) - Order Dtd giiECH (Seat
313 |62130/2026 21.08.2026 |5 ¢ 0" 0, [AMRIT DHALL GENERAL 2026-08-20 | (DIVISTON Ti;)
BENCH-2)
(Seat
WP (C) - Order Dtd. [WRIT ©
314 [62131/2026 |21.08.2026  |,c b o0, AMRIT DHALL GENERAL 0760820 |BRANCH-6 TZ)
(Seat
CMP- SWAPNAJYOTT Order Dtd.
315 162132/2026 (21.08.2026 |75 0 o0 o GENERAL 0960814 T:;
ABLAPL- SWAPNAJYOTT Order Dtd. ~ (Seat
316 62134/2026 21.08.2026 (g "y 0o (oo GENERAL 0260890 [BATL-1 Noc1)
WP (C) - Order Dtd giiECH (Seat
317 (62264/2026 (21.08.2026 |0 0c” oo |ARATI RAJ GENERAL 2026-08-05 | (DTVISTON Ti;)
BENCH-2)
CMP- MANOJ KUMAR Order Dtd. WRIT (Seat
318 (62301/2026 (21.08.2026 g, hooc  [onn GENERAL 026-08-15 |BRANCH-3 TZ;
CONTC- PRAVAT CHANDRA Order Dtd (Seat
319 (62303/2026 21.08.2026 | /it oo L GENERAL 0960815 TZ;
CONTC- PRAVAT CHANDRA Order Dtd (Seat
320 (62305/2026 (21.08.2026 |00, 000 Lo GENERAL 0960814 TZ;
(Seat
CMP- PRAFULLA Order Dtd.
321 162316/2026121.08.2026 11385 /5026 |cHANDRA ACHARYA CONDRAD 2026-08-20 Ifz)‘
CRLMC- BIJAYALAXMI Order Dtd. (Seat
322 (62320/2026 21.08.2026 |S o0 el GENERAL 0960819 Nes




114)

323 62382/2026 21.08.2026 SZ?E%?; iiggJ KUMAR GENERAL ggziéint %g?at
324 62383/2026 |21.08.2026 Zggé??gi; ﬁiEgJ KUMAR GENERAL Sggiflgff% OA Branch éifi?
325 62388/2026 21.08.2026 ?5;82;2015 B K DAS GENERAL g?;iie éifi?
326 (62411/2026|21.08.2026 222@52626 Eﬁggiﬁg;ﬁN GENERAL EEEi?e éifif
327 162416/2026(21.08.2026 22?53;026 AJIT KUMAR RAUT |GENERAL ggggfogfgi éif??
328 (62429/2026(21.08.2026 22253;026 AJIT KUMAR RAUT GENERAL ggngogfgi éifif
329 62125/2026 |21.08.2026 ?iégz;zozz R. SAHOO GENERAL ggngogfgé giiECH_B ég?at
330 |62133/2026 |21.08.2026 223T35026 D SAMAL GENERAL EESZngEfé ;iégINAL éifj?
331 |62138/2026 |21.08.2026 giég>5021 S MOHANTY GENERAL gggjfosfgé giiECH_4 é;?at
332 (62139/2026(21.08.2026 giéi}£003 S BEHERA GENERAL EESZngffé giiECH—l ég?at
333 [62144/2026(21.08.2026 222252626 P K BEHURA GENERAL Séiifogfgé BATL-2 %g;at
334 (62146/202621.08.2026 2?2?5;625 H K BHOL GENERAL 2332505535 %g?at
335 (62149/2026(21.08.2026 25222;2026 P K BEHERA GENERAL 2332502535 %g?at
WP (C) - Order Dtd. giiECH (Seat
336 (62153/202621.08.2026 |5 1517 | MOHANTY GENERAL o er08 90 |y ron Tig)
BENCH-2)
337 62156/2026 |21.08.2026 g%gsgg;S S BISWAL GENERAL ggggfogfgé %;zjt
338 |62159/2026 |21.08.2026 §2252X55 B R SENAPATI  |GENERAL Sgngogfgé %;zjt
339 62162/2026 |21.08.2026 225;2024 S BISWAL GENERAL Sgngogfgé giiECH—Z éifg?
340 |62164/2026 |21.08.2026 E§Z§;024 P K JENA GENERAL Sgngogfgé éifg?
341 62166/2026|21.08.2026 ?5;22;2026 M K PANI GENERAL Séngogfgé éifg?
342 62169/2026|21.08.2026 giég;;2026 J RANI GENERAL ggngogfgé éi?Z?




CONTC- Order Dtd. (Seat
343 162170/2026/21.08.2026 3194/2026 N ROUT GENERAL 2026-08-20 No-6)
ABLAPL- Order Dtd. (Seat
344 162172/2026|21.08.2026 (o 70,0 N ROUT GENERAL 2026-08-20 |[PAIL-2 No-9)
(Seat
WP (C) — Order Dtd. |WRIT _
345 62173/2026/21.08.2026 36427/2025 S S PASAYAT GENERAL 2026-08-20 |BRANCH-3 Tg)
(Seat
WP (C) - Order Dtd. _
346 62176/2026/21.08.2026 22890/2026 S S PASAYAT GENERAL 5026-08-20 Tg)
(Seat
WP (C) - Order Dtd. -
347 |62177/20261(21.08.2026 24563/2026 S S PASAYAT GENERAL 5026-08-20 Iilg)
(Seat
WP (C) — Order Dtd. |WRIT _
348 (62179/2026(21.08.2026 24904/2026 5 S PASAYAT GENERAL 2026-08-20 |[BRANCH-5 28)
WP (C) - Order Dtd giiECH (Seat
349 162182/20261(21.08.2026 25084/2026 S S PASAYAT GENERAL 2026-08-20 (DIVISION I:\LT;);)
BENCH-1)
(Seat
WP (C) - Order Dtd. [WRIT -
350 162184/2026|21.08.2026 |, o5 50,0 (S S PASAYAT GENERAL 2026-08-20 |[BRANCH-4 T?)
(Seat
WP (C) - Order Dtd. |WRIT -
351 162186/2026|21.08.2026 |, oo 5050 |S S PASAYAT GENERAL 2026-08-20 |BRANCH-8 gg)
(Seat
WP (C) — Order Dtd. _
352 162190/20261(21.08.2026 24064/2026 S S PASAYAT GENERAL 2026-08-20 I;I(;)
(Seat
WP (C) - Order Dtd. _
353 162197/2026/121.08.2026 24507/2026 S S PASAYAT GENERAL 5026-08-20 gg)
(Seat
WP (C) — Order Dtd. |WRIT _
354 162203/20261(21.08.2026 24556/2026 S S PASAYAT GENERAL 2026-08-20 |BRANCH-1 IZ(;)
(Seat
WP (C) — Order Dtd. |WRIT _
355 62250/2026/21.08.2026 25988/2026 P.K. JENA GENERAL 2026-08-20 |BRANCH-8 28)
WP (C) - Order Dtd g?iECH (Seat
356 62254/2026/21.08.2026 25286/2026 S.PATRA GENERAL 2026-08-19 |(DIVISION TZI)
BENCH-3)
(Seat
WP (C) — Order Dtd. |WRIT _
357 162263/2026/21.08.2026 15671/2023 B SINGH GENERAL 2023-05-15 |BRANCH-8 28)
(Seat
BLAPL- Order Dtd.
358 |62296/20261(21.08.2026 2085/2026 AMLAN MOHANTY GENERAL 2026-08-20 BAIL-2 I]\_Ic2>)—
(Seat
ABLAPL- Order Dtd.
359 162311/2026/21.08.2026 6814/2026 R K SARANGI GENERAL 2026-08-20 Tg;
(Seat
WP (C) — Order Dtd. |WRIT _
360 162312/2026/21.08.2026 41046/2023 S K PRADHAN GENERAL 5026-02-25 | BRANCH-6 No

35)




WRIT

(Seat
WP (C) — Order Dtd. |BRANCH
361 162313/2026/21.08.2026 40736/2021 R BARIK GENERAL 2026-07-06 | (DIVISION Tgl)
BENCH-1)
RFA- Order Dtd. |FIRST (Seat
362 162315/2026/21.08.2026 119/2012 SAMAL GENERAL 5022-04-13 | APPEAL No-5)
WP (C) - Order Dtd. (Seat
363 162318/2026/21.08.2026 12464/2010 LENKA GENERAL 2011-03-08 No-5)
(Seat
WP (C) - Order Dtd. |WRIT N
364 162319/2026/21.08.2026 21847/2023 DAS GENERAL 5026-08-20 |BRANCH-?2 gg)
WP (C) - Order Dtd giiECH (Seat
365 162321/20261(21.08.2026 20484/2023 K BEHERA GENERAL 5023-09-12 (DIVISION Ti;)
BENCH-2)
(Seat
SA- Order Dtd.
366 62322/2026/21.08.2026 321/1948 DAS GENERAL 1954-04-20 No-
116)
(Seat
WP (C) - Order Dtd. |WRIT _
367 |62323/20261(21.08.2026 7648/2020 K DASH GENERAL 5026-08-13 |BRANCH-5 gg)
(Seat
WP (C) - Order Dtd. [WRIT -
368 162325/2026|21.08.2026 |, o5 50, M BEHERA GENERAL 2026-08-12 |BRANCH-5 gg)
(Seat
WP (C) — Order Dtd. |WRIT _
369 162326/2026|21.08.2026 |1, S0 o0, |S PATRA GENERAL 2026-08-03 |BRANCH-8 gg)
(Seat
WP (C) - Order Dtd. B
370 162327/2026/21.08.2026 24972/2014 C SWAIN GENERAL 5015-02-19 gg)
WP (C) - Order Dtd EE;ECH (Seat
371 162328/2026/21.08.2026 10053/2025 SAMAL GENERAL 2026-07-13 | (DIVISION Tga)
BENCH-3)
(Seat
WP (C) — Order Dtd. |WRIT B
372 162330/2026/21.08.2026 25569/2026 SAMAL GENERAL 5026-07-13 |BRANCH-8 gg)
(Seat
WP (C) - Order Dtd. |WRIT -
373 162331/2026/21.08.2026 10288/2025 SAMAL GENERAL 5026-07-13 |BRANCH-3 Tg)
(Seat
WP (C) — Order Dtd. _
374 162332/2026/21.08.2026 22778/2026 K JENA GENERAL 2026-07-13 Tg)
(Seat
WP (C) — Order Dtd. |WRIT
375 162333/2026/21.08.2026 7091/2025 SAMAL GENERAL 5026-07-13 |BRANCH-5 28)
WP (C) — Order Dtd. |WRIT (Seat
376 62334/2026/21.08.2026 25823/2026 BISWAL GENERAL 2026-07-13 |BRANCH-2 [No-7)
WP (C) - Order Dtd giiECH (Seat
377 162335/2026/21.08.2026 20884/2026 BISWAL GENERAL 2026-07-13 | (DIVISION Tz;)
BENCH-3)
WP (C) - Order Dtd. |WRIT (Seat
378 162337/2026/21.08.2026 19827/2026 BISWAL GENERAL 2026-07-13 |BRANCH-8 |[No-




60)

(Seat
WP (C) - Order Dtd. -
379 162339/2026/21.08.2026 20886/2026 D BISWAL GENERAL 5026-07-13 28)
(Seat
WP (C) — Order Dtd. |WRIT _
380 162341/2026/21.08.2026 25146/2026 D BISWAL GENERAL 2026-07-13 | BRANCH-6 Tz)
(Seat
TRP (C) - Order Dtd. _
381 162344/2026/21.08.2026 257/2026 P S DAS GENERAL 5026-07-13 Tg)
CRP- Order Dtd. |CIVIL (Seat
382 162345/2026/21.08.2026 33/2026 P K LENKA GENERAL 2026-07-13 |REVISION [No-5)
CONTC- Order Dtd. (Seat
383 162346/20261(21.08.2026 5230/2026 P K JENA GENERAL 2026-07-13 No-5)
ABLAPL- Order Dtd. _ (Seat
384 |62348/20261(21.08.2026 7762/2026 A K BISWAL GENERAL 2026-07-13 BAIL-1 No-2)
WP (C) - Order Dtd giiECH (Seat
385 162350/2026|21.08.2026 |5 00 50,5 P K DASH GENERAL 2026-07-13 | (DIVISION ng)
BENCH-1)
(Seat
TRP (C) - Order Dtd. _
386 62351/20261(21.08.2026 113/2026 P K NAYAK GENERAL 2026-07-13 I]\_I86)
(Seat
WP (C) - Order Dtd. |WRIT -
387 |62352/20261(21.08.2026 25593/2026 T BAG GENERAL 5026-07-13 |BRANCH-3 gi)
(Seat
WP (C) — Order Dtd. |WRIT _
388 162353/2026|21.08.2026 | cooy 50, |U CHHOTRAY GENERAL 2026-07-13 |IBRANCH-4 g;)
ELPET- Order Dtd. (Seat
389 62354/2026/21.08.2026 4/2024 R K BARIK GENERAL 2026-09-08 M.J.C. No-1)
RSA- Order Dtd. |SECOND (Seat
390 62356/2026/21.08.2026 451/2025 B DAS GENERAL 2026-09-24 |APPEAL No-7)
RSA- Order Dtd. |SECOND (Seat
391 62357/2026/21.08.2026 309/2026 B DAS GENERAL 2026-09-24 |APPEAL No-9)
BLAPL- Order Dtd. (Seat
392 162359/20261(21.08.2026 2980/2026 M K MOHANTY GENERAL 2026-09-24 No-9)
ABLAPL- Order Dtd. (Seat
393 162360/2026/21.08.2026 9621/2026 M K MOHANTY GENERAL 5026-09-24 No-9)
(Seat
ABLAPL- Order Dtd.
394 162362/20261(21.08.2026 9623/2026 M K MOHANTY GENERAL 2026-09-24 BAIL-2 1118)—
CONTC- Order Dtd. (Seat
395 62364/2026/21.08.2026 4689/2026 P K JENA GENERAL 2026-09-24 CONTEMPT No-2)
WP (C) — Order Dtd. (Seat
396 62366/2026/21.08.2026 22773/2026 D K JENA GENERAL 2026-09-24 No-2)
CRLMC- Order Dtd. |CRIMINAL |(Seat
397 162367/2026/21.08.2026 2691/2026 D SAMAL GENERAL 2026-09-24 |MISC No-7)
(Seat
WP (C) — Order Dtd. |WRIT _
398 62368/2026/21.08.2026 19879/2026 D BISWAL GENERAL 2026-09-24 |BRANCH-1 28)
1399 |62370/2026|21.08.2026 |CONTC- 'S DORA GENERAL | Order Dtd. |(Seat




4077/2026 2026-09-24 No-
30)
BLAPL- Order Dtd. (Seat
400 62377/2026/21.08.2026 3257/2026 M ROUT GENERAL 5026-08-20 BAIL-2 No-9)
RSA- Order Dtd. |SECOND (Seat
401 162396/2026|21.08.2026 |00 hoqq |T K MOHANTY GENERAL 5999-12-31 ||APPEAL No-8)
RSA- Order Dtd. |SECOND (Seat
402 162398/2026|21.08.2026 | "0, o |T K MOHANTY GENERAL 5999-12-31 ||APPEAL No-5)
WP (C) - Order Dtd. |WRIT (Seat
403 [62400/2026 21.08.2026 |5 050, (A K NAYRK GENERAL 2026-07-09 |BRANCH-2 No-7)
WPC (OA) — Order Dtd. (Seat
404 62402/20261/21.08.2026 290/2019 S R PARIDA GENERAL 9999-12-31 OA Branch No-1)
RSA- Order Dtd. |SECOND (Seat
405 162403/202621.08.2026 |55 0,5 M BISWAL GENERAL 2026-02-19 |lAPPEAL No-8)
RSA- Order Dtd. |SECOND (Seat
406 162405/2026|21.08.2026 |0 0,5 M BISWAL GENERAL 2026-02-19 |lAPPEAL No-8)
MISC.
FAO- Order Dtd. (Seat
407 162406/2026|21.08.2026 | /'y 0,5 P JENA GENERAL 2026-08-07 2E§EAL No-9)
WP (C) - Order Dtd giiECH (Seat
408 |62407/20261(21.08.2026 26194/2026 M R PADHI GENERAL 2026-08-07 (DIVISION 1118;)
BENCH-1)
WP (C) - Order Dtd. |WRIT (Seat
409 162409/2026 21.08.2026 |, 00 055 |L D PANDA GENERAL 2026-08-21 BRANCH-1 No-2)
WP (C) — Order Dtd. (Seat
410 |62410/20261(21.08.2026 23410/2025 L D PANDA GENERAL 2026-08-21 No-2)
WP (C) — Order Dtd. (Seat
411 |62412/20261(21.08.2026 23491/2025 L D PANDA GENERAL 2026-08-21 No-2)
BLAPL- Order Dtd. (Seat
412 162413/2026|21.08.2026 |, " o, (B B ROUT GENERAL 2026-08-21 No-2)
(Seat
WP (C) — Order Dtd. |WRIT _
413 162414/2026|21.08.2026 |, o505 o5 |R K BARIK GENERAL 2026-08-21 |BRANCH-2 28)
(Seat
CRLMC- Order Dtd.
414 62415/2026/21.08.2026 421/2026 S DAS GENERAL 5026-08-21 28;
(Seat
CONTC- Order Dtd.
415 162417/20261(21.08.2026 3035/2026 M K JENA GENERAL 2026-08-21 1;8)—
(Seat
CONTC- Order Dtd.
416 62418/2026/21.08.2026 3035/2026 M K JENA GENERAL 2026-08-21 28;
WP (C) - Order Dtd giiECH (Seat
417 162419/2026/21.08.2026 25750/2026 C R NAYAK GENERAL 2026-08-21 | (DIVISION Tg;)
BENCH-1)
(Seat
WP (C) — Order Dtd. |WRIT _
418 162420/2026/21.08.2026 26457/2026 B SAMAL GENERAL 2026-08-21 |BRANCH-4 gg)
(Seat
ABLAPL- Order Dtd.
419 62421/2026/21.08.2026 9665/2026 A S PAUL GENERAL 5026-08-21 No-

38)




ABLAPL-

Order Dtd.

(Seat

420 [62422/2026 [21.08.2026  foe o A S PAUL GENERAL e s gg;
421 62423/2026 |21.08.2026 g?g}gé;6 A S PAUL GENERAL ggggfogfgi ég?at
422 (62424/2026(21.08.2026  |gor oo, B S PAUL GENERAL ST a0 [pATL-2 éif?f
423 (62425/2026|21.08.2026  [goreroo, o |T P KAR GENERAL e s éif?f
424 (62426/202621.08.2026 2?2?52626 A K NAYAK GENERAL Sﬁiﬁfogfgi BATL-2 %g;at
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